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RAHUL CHOUDHARY              SHREEPURNA DASGUPTA 

ADVOCATES 

Counsel for the Applicant 

N-73, Lower Ground Floor, Greater Kailash-1, 

New Delhi-110048 

Email Id:- Litigation@dclawchambers.com 

 

Place New Delhi 

Dated:- 20.07.2026 

 

1-2

3-4

109

mailto:Litigation@dclawchambers.com


1110



2111



ANNEXURE A-1 

Photographs as taken on 18.07.2026 showing construction at site on Khasra 

No. 41 of Village Naharpur Kasan, Manesar. Concretized slopes have been 

created t: 
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